
Jammu and Kashmir
Pollution Control Committee

Chairman. spcb@jk.gov. in
membersecy-jkpcc@jk. gov. in

0191 - 2472881,2476925

&K PC*

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

The Judiciat Consuttant,
Hon'bte NationaI Green Tribunat,
Principat Bench,
New Dethi.

No:JKPCC/NGT/OA 335t2026/s>15 Dated: - l< -07-2026.

sub:-Report on behatf of Jammu and Kashmir pottution control
Committee pursuant to Hon'bte Nationat Green Tribuna[, order
dated 27-05-2026 passed in oA No. 335 ot 2026 titted ,,Azhar
Ahmed Kamal & Ors Vs UT of J&K and Ors.,,

Sir,

ln comptiance to the directions of Hon'bl.e National. Green Tribunal.,

Principat Bench, New Dethi order dated 27-os-2026 passed in oA No.

335 of 2026 titted "Azhar Ahmed Kamat & ors vs UT of J&K and ors.,,,
the report of J&K Pottution controtcommittee is submitted herewith.

It is therefore, requested that the report may kindty be taken on

record and ptaced before the Hon'bte NGT for consideration.

Yours faithfutty,

Enct: - As Above.

tl
ror.n.ffiMtnl rrs
Membq/secretary
J&K PCC
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Before the Hon'ble Nationat Green Tribunat
Principat Bench, New Delhi

OriginatApptication No. 335 of 2026

IN THE MATTER OF "Azhar Ahmed Kamat & Ors V/s UT of J&K
& Ors."

Report on behatf of Jammu and Kashmir pottution controt committee
pursuant to Hon'bte Nationat Green Tribunat, order dated 27.05.2026
passed in o.A No. 335 0f 2026 titted .,Azhar Ahmed Kamat & ors v/s UT of
J&K & Ors".

Ba kEro nd:

That the Hon'ble Nationat Green Tribunat vide Notice dared 27-05-2026 in o.A
No. 335 ot 2O26 directed as foLtows: _

"Notice of the O.A. along with copies of this Order and the O.A. and
documents enclosed with the same be lssued to the respondents
requiring them to file their replieslresponses.
The applicant is directed to take requisite steps for service of notice
of o'A. on the respondents and fire affidavit of servie with proof of
serive in this regard.
Replies/responses may be filed by respondents no. 1 to g at least one
day before the next of hearing fixed.,,

Sratusfepafi:

ln comptiance of the directions issued by Hon,bte Nationat Green Tribunat
Principal Bench New Dethi, dated 27_05_2026 in OA No. 335 of 2026, the
report of the J&K pottution Controt Committee is as fottows:

1 That Regionat

JKPCC/Sc./OA

Director, J&K pCC, Jammu was requested vide
335/2026/2840-41; dated: 30.06.2026 fou.owed

No.

by
reminder vide No. JKpCC/Sc./OA 335/2026/3094_95; dated: 08.07.2026
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(Copies enclosed as Annexure 1-2) to submit a brief status report w.r.t

the directions issued by Hon'bte NGT in the concerned matter.

That Regional Director, J&K PCC Jammu submitted its report vide No.

PCCIRil/Ol26l1858; dated: 1 1.07.2026 (Copy enctosed as Annexure

3).

Hightights of the report are summarized as under:

a) The CTO (R) was granted to M/s Butt Associates Bunzar is vatid

upto September 2026 and of M/s Faridia Stone Crusher Bunzwar

Kishtwar up to December 2025.

b) Two notices vide No. PCC/RD-J/N-l/Consent-O/26l163-65; dated:

06.05.2026 and No. PCC/RD-J/N-ll/Consent-O/26l1997-99;

dated: 03.07.2026 (Copies enclosed as Annexure 4-5) have been

issued against the M/s Butt Associates Bunzwar Kishtwar for

vlotation of the Consent conditions.

c) Legat notice has been issued to M/s Faridia Stone Crusher

Bu nzwa r Kishtwa r vide No. PCC/RD-J/OTLN/Consent-O / 2612084-

86; dated: 10.07.2026 (Copy enctosed as Annexure 6).

Prcyer:

ln the premises, it is therefore respectful.ty prayed that the report may

kindty be taken on record before the Hon'bte Nationat Green Tribunat for

consideration

Dr. R. inath, IFS

ecretaryMembe
J&K PCC
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Jammu and Kashmir
Pollution Control Committee
^ chairman8Tlkspcb@gmail.com

_membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

Sir,

Dr.
Stn"

ftqaz+vtj-- |

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006
Sitk Factory Road

Rajbagh, Srinagar, 190 008

URGENT

Regional Director,
f&K Pollution Control Committee,
fammu.

No.: JKPCC/S c./OA- 335 /2026 / leqo- q 
t Date: So -ff-ZOz6

Sub: O.A No. 335/2023 titled "Azhar Ahmed Kamal & Ors. Vs Union
Territory of f &K & Ors."

With reference to the subject cited above, please find enclosed

herewith the directions issued by Hon'ble NGT in the matter of O.A No.

335 /2023 titled " Azhar Ahmed Kamal & Ors. Vs Union Territory of J&K &

Ors". You are therefore, requested to share a brief status report by or before

5rr, July, 2026.

Yours sincerely,

R. th, IFS

mber Secretary

Copy to the Divisional officer, I&K PCC Kishtwar for information and

immediate necessary action.

gSLIFE
' 'W 

![iilJl',{3,i,
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Jammu and Kashmir
Pollution Control Committee

- chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail com

0191 -2472881,2476925

Sir,

.&w
ftltaa-+trn-c- - L

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

URGENT

Lirr
Life$yle for
Environment

Regional Director,
f&K Potlution Control Committee,

fammu.

No.: JKPCC/S c./OA- 335/2026/ )olY - q i Date: 0J -o7 -2026

Sub: O.A No. 335/2023 titled "Azhat Ahmed Kamal & Ors. Vs Union

Territory of f &K & Ors."
Ref: IKPCC/Sc/OA-335/2026/2840-4L; dated: 30.06.2026'

With regard to the subject and reference cited above, you are again

requested to share a brief status report w.r.t the directions issued by Hon'ble

NGT in the matter as referred above, by or before L0th fuly, 2026.

Yours sincerely,

nl*'--
Dr. R. Gilpinath, IFS

Swtembe$ s".r".r.y

Copy to the Divisional officer, I&K PCC Kishtwar for information and

immediate necessary action.

*J,AW
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